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: : CATIDENTIAL GIACULAN B0, 1/B5-L.1.U.

N Subject: Cnns‘titution of Cantmnl Vi

gilance-can-Intalligenca
Unit in the Custom llouss. : _ .

| ~00g-

L3 3 = .
1. CoMgr I UTION OF 0.T.U.:= It.lias boon docided fo constitute s Central

Vighlonce-cum-Intellipencs Unit ( hereinafter referred to as C.1.0) i
in the Gueton llowsa 1dth imiedinte effaect. U '-

"
(1]

STANPNIG:~- The strength of the CIU would be 1 Apprriscr, 1 Ezeniner
snd i Provealive Officors. This Unlt will nleo ‘L& provided with o

vehiicle axelusively: for -thé movement of, the officersstoncanryout :
theinrantiasn. :

ORJEGTIVE:~ %ha CIU is oxclusively concernod with somplaints end

deteatipn of drrepwlnritics involving loss of revsnus, wicrs. the
vigilanco angle 1= alco noticed. . : A

4 EIGTIONS ALLUTTED: - Usving regrrd to the aforasald bnckpround the
functicna of the CIU are enwmernted Leloy:- J

.

(4) . Corrying-out surprise chacks nt the Airport, Docks,
JBonded Warchoussa, Air Cargo Gomplex; '

i e i I *

(13) Poriodicnl surpriss emmination of inport ond export . i
cargo including baggaga, both at the docks ns well as in \
1 dir Carge Comples. ; :
(FEEY)

Dxanination at random of soms of the Dille of Entry and
t  Shipping Dills from licence/valuntion end nssossment
. anglo; v v Sl S

P e R

(iv) * Selective exmuninaticn of enrgo, vhere' survey chortnpes
hava beon certiiled; . .5 )

. (v) "surprise checks an clearance of import. and. export cargo

on Marchant Over Tins, porticuwlarly outeids the hinrbour _- . 0

premises; { i '

(wi) : Surpiiee cliscka of enpty containers Esﬂm taken out of
« " the ha.rbour_m:un;_ ’ 3 z

Y {viij . Surprlise checks of traneport of Londed goods particularly i
|, + . oeensitivo items;- - - .. . B o gl T ' P

E(’ﬂ.ii) . Surprnise chacks on the supervisicn and lcnding of export

— T S S

| ® 'I.ln'ﬁui‘ DnEoE .G.

| ._ cargd; : ;
1 (4s) Surp*im; chack on 1003 export orientid units; 1

. : v \

(®)  Burptisc chocks on import end experts of eargo cloared |

v () fonducting preliminary enguiries in rosfpoct of g (&
j ' Fm‘,p].ai_nts reegivad;

e o —

e : ; -1 l;..z l | ‘
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‘ :';ﬁi) Condueting investigntions of cness involving vigilance

- angle;
. & - a L . L] Yy i
(ii)  Carrying out solective re-oxspination of pussengers! |
© "hogpape; , ¢ = : ST i
(2iv) Ensuring maintonsnce of pﬁnctunlit:' in atlondence of office -
. - end wntching any abnormal heppenings in the seetion; :
| (=) Linisoning with other enforcement agendics 1ike the D.R.I.,
\ " the Enforcement Dirgctorste, the Ineome Tax nnd thg C.D.L.
& :
(xvi)

Any u'ther‘tnsk assignad to the CIU Ly the senior officors.
SUPEIWIAICH s~ The GIV will be divectly under the suporvieion of

4.0. (S1Y) and under tha over all supervision of tho Collsctor.
lougwsr | matiers ralating to Appraising =nses should be brought to the |
ppedinte rotice of the D.C.(Appg.) ond malters concbrnsd with Proventive
cases sjould be breught 4o the notice of the Addl, Collcctor.

o F HIGURTNG SUPBIVISION -~ The Addl. Gollector showld aTmnge
(10 o moeting every wesk preferably om Monday sith nll the :
officery of ths 'CIU, whbich ean Le nttended to by D.L.(Appg) aleo. In
thda nepling, nssaasment of the psrfornance of this Unit ang chalking -~
out plage for Lhe ensuing wesk could be discussed ond insirvctions ean

bo iseugd for further courds of action. Cases involving pwely 2
Tovanus|arngle Getecled by this Unit ean Lo hiended over to the SID or

R & I Upit as the cose may Le for follow up investigntion. louever

cagses ihvelving Vigilencu nnglo should bo doalt with Uy this Unit only.. -.
The D.C.(3ppg) end.lhe Addl. Golloctor wi)l periodieally keap tha
qulfzctor informed pf important ceses, dotsctsd by Lhe CIV,

WOISTELS AUD PRIOLTS:« This tnit ghould maintain n regieter of the
varioue cheeks zonducted Ly Lheom on daily neis and 1hin ropister
should be put up to the D.L.(Appp) ‘and the Addl. Collactor overy wouk.
A monthly etotement should aleo bs put.up to the Collsctor relating

to the nuaber of checks earrisd out, ‘nunber of irreplerities noticed
ohd the gist of the mjor imromloritics. -Tie stotement should Lo ‘
submitiod to the Celleclor by 5th of the following month. A separate .
register ghowld nlgo be waintoingd vhere the compleints of vigilance
naturs which have bomn recoived and are denli with Ly thin Unit sliowdd
be .rur:ort'lad.inrﬁmf.i;ig the nature of invesligation carried out and ths-
rasults achioved. | :

put up to the Collpetor Ly Gth of the following month,

. . mal |
iTo.C .21/7 /o5-Vig. . 3d,/- |
i 2" l/u-,; Mﬁdrhs. Tl (1. JAYanAMan) - -
Gugion Houss, . L o I
nted: 10 =9-1985 : [COLLECTOR OF CUSTOHS |

E / Ihttestad// v /
b {m-mslﬁﬂr‘%r_-ﬁ A A
Gopiss to: . ASGT. GOLLECTOR OF CUSTOMS(CIU)
| b 2 5
1) Ec]iuctorl; (Appeals) 249

o All Dnu o oo Lset. {;Ollﬁq'{o_'pn
3) The hAcdl. Collector of Custons

A omontily raview of the register ehowld be dons mnd, - .‘

i




